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Supreme Court [5]

Anoop Sharma v. Cargo Flash Infotech (P) Ltd., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 1493

Arifa v. Abhiman Apartment Coop. Housing Society Ltd., (K. Vinod Chandran and N.V. Anjaria, JJ.),
2025 SCC OnLine SC 1492

Esakkimuthu v. State, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1496

Sakshi Chauhan v. Dr. Yashwant Singh Parmar University of Horticulture & Forestry, (B.R. Gavai,
C.J. and Augustine George Masih, J.), 2025 SCC OnLine SC 1495

Shivangi Bansal v. Sahib Bansal, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC
OnLine SC 1494

Allahabad High Court [17]

Ajay Kumar Singhal v. Director of Consolidation, (Chandra Kumar Rai, J.), 2025 SCC OnLine All
4253

Bablu v. State of U.P., (Manoj Kumar Gupta and Ram Manohar Narayan Mishra, JJ.), 2025 SCC
OnLine All 4267

Ganga Prasad Chand v. Indian Telephone Industries Ltd., (Saurabh Shyam Shamshery, J.), 2025
SCC OnLine All 4258

Hariram v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4256
Karishma Sharma v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4261
Lalu Yadav v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4257

Lokesh Kumar v. State of U.P., (Manoj Kumar Gupta and Ram Manohar Narayan Mishra, JJ.), 2025
SCC OnLine All 4266

Nitesh Kumar v. State of U.P., (Siddhartha Varma and Anil Kumar-X, JJ.), 2025 SCC OnLine All
4252

Pappu v. State of U.P., (Mohd. Faiz Alam Khan, J.), 2024 SCC OnLine All 8907
Pushp Dev v. U.P. Power Corpn. Ltd., (Abdul Moin, J.), 2025 SCC OnLine All 4259
Raghvendra Singh v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4262
Rajesh Saini v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4255

Ranjitkumar Namdeo Patil (Dr.) v. King Georges Medical University, (Abdul Moin, J.), 2025 SCC
OnLine All 4265

Saroj Verma v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4260
Shail Kumariv. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4264
Shivangi Pandey v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4263

Suresh Chandra Singh Negi v. Bank of Baroda, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.),
2025 SCC OnLine All 4254

Andhra Pradesh High Court [28]
Babu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2652

Bandaru Veera Venkata Satyanarayanamma v. Andekotesh Murali Krishna, (A. Hari Haranadha
Sarma, J.), 2025 SCC OnLine AP 2655
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Bora Srinivasa Reddy v. Prakrama M Anantha, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2673

G. Bala Krishna v. A Velumurugan, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2657

Gampala Manikanta Swamy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 2653

Gampala Manikanta Swamy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 2654

Katasani Obul Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2674

Kodali Rajendra Prasad v. State of A.P., (Ravi Nath Tilhari and Maheswara Rao Kuncheam, JJ.),
2025 SCC OnLine AP 2677

Lingala Ramalinga Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2678

Naraganti Ramakrishnaiah v. C. Ramesh Kumar, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2671

Naraganti Ramakrishnaiah v. D Jayachandra Naidu, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 2672

Naraganti Ramakrishnaiah v. D Parthipan, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2662

Naraganti Ramakrishnaiah v. K Lakshmi, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2661

Naraganti Ramakrishnaiah v. MN Ramesh, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2663

Naraganti Ramakrishnaiah v. NT Papu Reddiar, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2666

Naraganti Ramakrishnaiah v. P Nalini, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2658

Naraganti Ramakrishnaiah v. P Rajendra Prasad, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2667

Naraganti Ramakrishnaiah v. P. Chandana, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2659

Naraganti Ramakrishnaiah v. R. Geetha Gowri, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2660

Naraganti Ramakrishnaiah v. S Gaffur, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2670

Naraganti Ramakrishnaiah v. S Sankar Neeraj, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2668

Naraganti Ramakrishnaiah v. V Ranga Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2665

Naraganti Ramakrishnaiah v. Y Sairam, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2669

Naragnati Ramakrishnaiah v. P Muragaiah, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2664
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Pepakayala Nagaratnam v. N Raghunadha, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP
2656

Ravi Prasad Kadiyala v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2651

Sampath Joythi v. State of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC
OnLine AP 2675

Yeturu Ashok Kumar Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2676

Bombay High Court [14]

Ahmednagar Municipal Corpn. v. Abdul Razak Abdul Karim, (Shailesh P. Brahme, J.), 2025 SCC
OnLine Bom 2683

Akshay v. State of Maharashtra, (Nitin W. Sambre and M.M. Nerlikar, JJ.), 2025 SCC OnLine Bom
2678

Dadaram v. Baban, (Arun R. Pedneker, J.), 2023 SCC OnLine Bom 3260

Dashrath Bhagwant Chaskar v. State of Maharashtra, (Nitin B. Suryawanshi, J.), 2024 SCC OnLine
Bom 4226

Durgesh Bhaskarrao Kunte (Dr.) v. State of Maharashtra, (Anil S. Kilor and M.M. Nerlikar, 1J.),
2025 SCC OnLine Bom 2677

Ganesh S. Hingmire v. Prada Group, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC
OnLine Bom 2681

Jitendra v. Dinesh, (R.M. Joshi, J.), 2025 SCC OnLine Bom 2686

Ku. Surekha Vitthalrao Suryawanshi v. Scheduled Tribe Certificate Scrutiny Committee, (ML.S.
Jawalkar and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom 2684

Raaid Mohteshim Ahmed Khan v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025
SCC OnLine Bom 2680

Shah Rameshchandra Nihalchand & Co. v. S. Bose, (Jitendra Jain, J.), 2025 SCC OnLine Bom 2679

Shri Mumbadevi Zilla Sahakari Pat Sanstha v. Divisional Joint Registrar of Coop. Societies,
(Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom 2687

Vijay Shridhar Ghare v. Ashok Narayan Shinde, (M.M. Sathaye, J.), 2025 SCC OnLine Bom 2682

Vinayak Baban Parab v. Snehal Vinayak Parab, (Manjusha Deshpande, J.), 2025 SCC OnLine Bom
2685

Zilla Parishad v. Rajendra, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2688

Calcutta High Court [22]

Atreyi Bhattacharya v. Registrar of Births & Death, (Gaurang Kanth, J.), 2025 SCC OnLine Cal
5939

Bhasan Sekh v. State of W.B., (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 5922

Edel Khan v. State of W.B., (Prasenjit Biswas and Debangsu Basak, JJ.), 2025 SCC OnLine Cal
5921

Fibre Processors (P) Ltd., In re, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 5919
Gopeswar Ghosh v. State of W.B., (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 5927
Halim Molla v. Mohibul Molla, (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 5920
Harbindar Kumar Sharma v. Baby Kaur Sharma, (Uday Kumar, J.), 2025 SCC OnLine Cal 5929
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James Glendye & Co. (P) Ltd. v. Jagrati Trade Services (P) Ltd., (Krishna Rao, J.), 2025 SCC
OnLine Cal 5934

Kaberi Dey v. Sourav Bhattacharjee, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5928
Kakoli Chatterjee v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 5930

Mahidur Alam v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5938

Malati Ghosh v. State of W.B., (Soumen Sen and Smita Das De, JJ.), 2025 SCC OnLine Cal 5935
Nanda Kishor Saha v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5937
Om Prakash Saxena v. State of W.B., (Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5931

Panorama Electronics (P) Ltd. v. State of W.B., (Debangsu Basak and Prasenjit Biswas, JJ.), 2025
SCC OnLine Cal 5933

Rampada Pradhan v. Directorate General of Trade Remedies, (Raja Basu Chowdhury, J.), 2025
SCC OnLine Cal 5936

Shree Balaji Enterprise v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5940
South Eastern Railway v. Murgeswari Teoyar, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5926
Tapas Kumar Das v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 5932

Tumpa Basak v. Tufan Basak, (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 5923

Tutu Ghosh v. Enforcement Directorate, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal
5924

Union Bank of India v. Narendra Mansata, (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal
5925

Chhattisgarh High Court [65]
Abhishek Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7231
Amit Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7239
Anand Kediya v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 7260
Ashrafh Mirja v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7233
Ashutosh Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7246

Bantu Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7209

Bhagwat Damahe v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7269

Bhoj Ram Sahu v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 7256

Bholan Shah Vali Rahmattulah Alaih Mazar Committee v. State of Chhattisgarh, (Arvind Kumar
Verma, J.), 2025 SCC OnLine Chh 7253

Bhuneshwar Bareth v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7215

Chhattisgarh Rajya Van Vikas Nigam v. Ghasi Ram Sahoo, (Ramesh Sinha, C.J. and Bibhu Datta
Guru, J.), 2025 SCC OnLine Chh 7252

Chhattisgarh Rajya Van Vikas Nigam v. Sunil Kumar Sahu, (Ramesh Sinha, C.J. and Bibhu Datta
Guru, J.), 2025 SCC OnLine Chh 7251

Deepak Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7216
Deepak Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7223
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Sinha, Member (Technical)), 2023 SCC OnLine NCLT 52247
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Kajal llesh Savia, In re, (Soma Majumder, Adjudicating Officer), 2024 SCC OnLine SEBI-SO 35
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Sounder v. CPIO, (B. Rajendran, Appellate Authority), 2024 SCC OnLine SEBI-RTI AA 212

Steel City Securities Ltd., In re, (N. Hariharan, Chief General Manager and Adjudicating Officer),
2024 SCC OnLine SEBI-AO 100

Steel City Securities Ltd., In re, (N. Hariharan, Chief General Manager and Adjudicating Officer),
2024 SCC OnLine SEBI-AO 101

Sunita Shivhare v. CPIO, (B. Rajendran, Appellate Authority), 2022 SCC OnLine SEBI-RTI AA 521

Tamilnad Mercantile Bank, In re, (Santosh Kumar Sharma, Adjudicating Officer), 2023 SCC OnLine
SEBI-AO 607

Upasana Gohain v. CPIO, (B. Rajendran, Appellate Authority), 2024 SCC OnLine SEBI-RTI AA
211

Venkatesh K.S. v. CPIO, (B. Rajendran, Appellate Authority), 2023 SCC OnLine SEBI-RTI AA 234

Dubai International Financial Centre Courts [3]

Korek Telecom Co. LLC v. Iraq Telecom Ltd., (H.E. Ali Al Madhani, C.J. and H.E. Robert French and
H.E. Michael Black KC, JJ.), 2025 SCC OnLine DIFC(CA) 2

Negrete v. Nazli, (H.E. Sapna Jhangiani, J.), 2025 SCC OnLine DIFC(SCT) 1
SBIv. NMC Healthcare LLC, (Wayne Martin, J.), 2025 SCC OnLine DIFC(CFI) 26

Central Acts [2]
Mines (Amendment) Act, 1959
Factories (Amendment) Act, 1976

Central Rules [4]
Central Civil Services (Classification, Control and Appeal) Amendment Rules, 1988
Central Civil Services (Conduct) Amendment Rules, 1992
Central Civil Services (Conduct) Amendment Rules, 2005
Central Civil Services (Conduct) Amendment Rules, 1996

Central Notifications [4]
Ministry of Home Affairs [Noti. No. S.0. 821
Ministry of Personnel Public Grievances and Pensions [Noti. No. 11013/20/91-Estt.(A)
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 367
Ministry of Personnel Public Grievances and Pensions [Noti. No. 11013/7/2005-Estt.(A)
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